PE) Oral Answers

SHRI MOHD, BSHAFI QURESHI:
That is what I said. When the con-
trol order was lifted, non-levy alu-
minium, which was required by ICF,
wag available in the free market, The
original term wag ‘subject o vamna-
tion in prices in the control order’.
When the control order was Jifted,
we had to do it. We did not go to
the open market, but we paid some
more money, over Rs 3 lakhg after
ascertaining prevailing market prices,
Even with the additional amount paid
to these people, corapared to the rates
quoted by other pcople, their rates
were lower,

SHRI INDRAJIT GUI'TA: Are you
satisfied. He is always giving fpgures
of coach production, orders for coach-
es, for 1973-74 and 1974-75, This state-
ment is relating to th> period prior
{0 31st December 1973. The company
was to give these aluminium sheets by
31st December, 1973.

SHRI MOHD. SHAFI QURESHI:
No,

SHRI INDRAJIT GUPTA- It is in
vour statement. What can I do”

SHRI MOHD SHAFI QURESHI: I
have made it clepr that ths terms of
the contract indicated defimite terms
of delivery. They had o supply 5—10
tonnes a month, the tota] bemng 300
tonnes. They wore within their right
to supply it within 3 vears. A raquest
was made,

SHRI VAYALAR RAVI: Bdfore
hiting control?

SHRI MOHD. HAFI GURESHI: A
r+fgucst was made to the firm, if 3t was
possible for them io expedite.

SHRI INDRAJIT GUPTA: Why?

SHRI MOHD. SHAFI QURESHI:
‘We made a request because we want-
ed it

SHRI N. K. P. SALVF: The thrust
of the question is whether or not
Hindalco conformed to the teyms of
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the contract. If they have conform-
cd to the terms of the contract, and
despite that they were requued fo
purchase in the open markey, it 1~ for
them to decide. Therefoi2, the fist
question 15 whether they conforme~ to
the terms of the contract. Then is 1t
that thely geliberately slowed (¢wn
supplies under he contract, ang when
the control order was hited, tt Cy
saig ‘All right, now purchate at
higher prices’. Ts that when Hhag
happened? If this 15 what has hop-
pened, a two-fold explanation 15 call-
ed for from the hun Ministur. Une,
why did they take short deliveries and
two, having taken short delivciies.
why did they not penalise Himn ulco
for their bemng required {o pur e
at higher cost after the contro’ wos
hifted?

SHRI MOHD. SHAFI QURESHI The
pomnt is that according to the tern. of
the contract., Hindale supplied t'e
requisite quantities within ttme The
only thing is that when the con'tol
was lifled, the matier was abaut tue
price, not sbout the dehveiv, The
dispute arose 1n iedard to price: they
wanted a higher puce

Derailmentg of Traing

*212 SHRI M RAM GOPAL RED-
DY: Will the M. ter of RAILW . YS
be pleaseq to state-

(a) whether a recent study har re-
vealed that a majonty of the derail-
ments on the Indian Rallways were
due to defective wagon build-up or
defective overhauling of the wag »1s;
and

(b) if so, the 1emedial steps the
Railways have taken or purpose to
take in thic 1cgaid?

THE DEPUTY MINISTFR IN THE
MINISTRY CF RAILWAYS (SHRI
BUTA SINGH): (ay No, Sir,

(b) Does nef arise.
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SHRI B. N, REDPY The main
question, which was about derailment,
has itself derailed. I want to know
the main reason for increasing derail-
ments  according tg the government
reports?

SHRI BUTA SINGH. I coulqd not
get hig question.

MR. SPEAKER: 1t is a large ques-
tion. ... (Interruptions)
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